
RAJYA SABHA [15 May, 2002] 

REPORT OF COMMITTEE ON EMPOWERMENT  

OF WOMEN 
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MOTION FOR ELECTION TO CENTRAL ADVISORY 

COMMITTEE FOR NATIONAL CADET CORPS 

THE MINISTER OF STATE IN THE DEPARTMENT OF DEFENCE 

PRODUCTION AND SUPPLIES IN THE MINISTRY OF DEFENCE (SHRI 

HARIN PATHAK) : Sir,   I move the following motion: 

"That in pursuance of clause (i) of sub-section (1) read with 

sub-section (1A) of Section 12 of the National Cadet Corps 

Act, 1948 (XXXI of 1948), this House do proceed to elect, in 

such manner as the Chairman may direct, one member from 

among the Members of the House to be a Member of the 
Central Advisory Committee for the National Cadet Corps". 

The question was put and the motion was adopted. 

_________ 

SPECIAL MENTIONS 

MR. CHAIRMAN: Shri Maulana Obaidullah Khan Azmi.    He is 

not present.   Now, Shri R.S. Gavai. 

Need to protect the producers of onion in Maharashtra 
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